ged...........

1...BANPANA BHART) . sonsdaughterjwife of _JSAUSHAL JKISHORE SENGTH
years, belonging to B(HAR LEGISLATIVE ASSEMBLY SECRETRIAT

‘I'ear..?:f:'.gﬂ?‘.z |

EmdmaEnEd §EE S

glve herein below the detalls of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*;

A
(Assets In foint name Indicating the extent of joint cwnership will alse have to be
o™ "
D e ol S
/ &, Description Self Spouse | Dopendant-1 | Dependant-% | Dependant=3
}__,,- () [ Cash i
i looa/- | NIL NiL NiL NIL
W (i) | Deposits In
ﬁ’;’/ Iﬂanks, Flmriual
- nstitutions And
{_’_@‘/ Non-Banking 164,261/ NIL NI NIL NiL
i ?} Flnancial
;.-,; Companies
5 (ill) Bm;:u ) A w
Debentures an
\U2 || sharesn NiL  NIL NIL NIL | NiIL
; 1 companies
(8] B S|
{iv) | Other financial P.u.msnmry
Ln;gtugmg; dfron NIL NIL
, Posta = 21594 )— g
Savings, LIC P-N-851506i6(7 D¢ Bik
Policies, etc PREMIUM
- 22 663/~
(v} Eulori\fehldes
etalls of
make, etc,) NIL NIL NIL NiL NiL
(vi) | Jewellery (give -
deals o NIL. | NjL %
weight and ” N ; [
Ve L NiL NI
{vii) Gthl:r assets, N
such as values L
of clalms / NIiL NiL NIL NIL
intergsts

Wee,

WM

Note: Value of Bonds / shares / Debantures as per the latest market value in Stock
Exchange In respect of lsted companies and as per books in the case of non Jisted
companies should be given.

Dependant here means a person substantially dependent on the income of the




aiso have to be indicated]

[Nete: Properties in joint ownership indicating the axtant of joint ownership will

Er.
Ho.

Description

b

)

| Agricultu ral Land

- Location{s)

- Survey number(s)

- Extent (Total
measurement)
-Current market value

NiL

e ——r

Spouse

| Dependant-1 | Dependant-2
N | Name |

Hame Etc. Nama

NiL NI

NiL NIL

()

Non-Agricultural Land
- Location(s)
- Survey number(s)

- Extent (Total
measuremeant)
-Current market value

tNiL

NiL NiL

NiL

NIL

Dependant=3

(i)

Buildings (Commercial
and residential)
Location(s)

- Survey /door
number(s}

- Extent (Total
measurement)

- Current market
value

NIL

NiL | NIL

NI L

NiL

()

Houses / Apartments,
etc.

- Location{s)

- Survey fdoor
number(s)

- Extent (Total
measurement)

- Current market
value

NIL|

NiL | NIL

NIL

NIL

(v)

Others (such as

interest In property)

NiL

NiL NiL

NIL

* NI

(2}

1 give herein below the details of my liabilities / overdues to public financial
institutions and government dues:-

[Note : Please give separate details for each item])

Sr. Description Hame B address of Bank / Amgpunt cutstanding
No. Financial Institutions{s) / [-1, [ e———— -
___Department (s) bl
(a) {i} Loans from Banks n L NTC
i} Loans from financial
ilnstltuthm NI NI
(iil) Government Dues:
(@) dues to departments
' dealing with government NIL NiL 1‘
accommaedation L’
{b) dues to departments
dealing with supply of NiL NI
water g -2
(c) dues to departments
dealing with supply of
electricity NIiL NI L




‘EE}Tdues Lo departrﬂent.sr ‘ NIL
dealing with telephones

(e) dues to departments
dealing with government
tranip?}rl; {in-?t?.uding NI NIL.
aircraft and helicopters)
I (F} Other dues, If any NiL

iy

NIL

NI

b i) Income Tax ncludin

) g-jr-:harge [Also indicata 4973 /-
the assessment year upto AssgmmENT \,IFEHR.. l'\:l”__
S e tan | oso-2,
Mt__@gmgg (PAN)] PAN NO-DMRPB 33554
(i) Wealth Tax [Also
Indicate the assessment

year upto which Wealth NI NIL
Tax return filed,]

(i} Sales Tax [Only in
case of proprietary NiL 3 § -
business]
(iv) Property Tax NIL ML

€.  Personal Detall

Gender :- E (M/F)

ok ik o013 [o]le | 1139 [4 | commmrm
Class/Group - B
Cadre {NE!E]
| BIHAR LEGISLATIVE ASSEMBLY |
(Full Name e.g. B.A.S.-Bihar Administrative Service,
Home District -

BEGUSARA|

I hereby declare that the above details are true to the best of my
knowledge and belief.

Signature WMM
Name of Employee: BANDHNAEHHRTI
Hm:..ﬁﬁlﬂﬁ..,...... Demgnatlun:.....ﬂ?ﬂ?.'.ﬁﬁﬂf.““................

Date:.04.:02: 2072 | Department:. BIHAR LEGISLATIVE ASSEMBLY, PATNA

MNote:; Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format.

Wﬂt Bl



